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Education Ball Undertakings Take over

of (Management) Bill
Report of the Joint Commttee on Delh: and for matters connected

the Bill to provide for better v1ga-
misation and development of school
education 1n the Umion territory of
Delhi and for matters connected
therewith o1 mudental thereto”

Those 1n favour will please say ‘Ayc’
SEVERAL HON MEMBERS ‘Aye
MR SPEAKER Those agamnst will

please say ‘No’

SHRI ATAL BIHARI

(Gwalior) No

MR SPEAKER Is it because she has
moved or 1s 1t otherwize?
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MR SPEAKER Let it go I very
much hope that they will not come
to the House again and they will have
to act

SHRI PILOO MODY (Godhra)
You mean ‘never agan’

MR SPEAKER They Will not, but
they may come up on some other mat-
ters also in consultation with you

Now, the question 1s

“That this House do further extend
upfo the 18th December, 1872, the
time for the presentation of the
Report of the Joint Commttee on
the Bill to provide fo; better orga-
nisation and development of school
education m the Umnion ternitory of

VAJPAYEE

therewith o1 incidental thereto’
The motion was adopted

SHRI PILOO MODY You put this
to the vote twice

MR SPEAKER After the objection
1t need, a little more clarification
There was no proposal from the other
side that they wanted more time So,
I put 1t again

Shrn L N Mishra

1235 hours

Indian Tanff (Amendment) Bill

THE MINISTER of FOREIGN
TRADE (SHRI L N MISHRA) I
beg to move for leave to introduce a
Bill further to amend the Indian
Tariff Act, 1934

MR SPEAKER The question s

“That leave be granted to iniro-
duce a Bill further to amend the
Indian Tariff Act, 1934"

The motion was adopted

SHRI L. N MISHRA Sir, I intro-
duce the Bill

1236 hrs,

SICK TEXTILES UNDERTAKINGS
(TAKING OVER OF MANAGEMENT)
BILL*

THE MINISTER OF FOREIGN
TRADE (SHRI L N MISHRA) I beg
to move for leave to introducc a Bill
to provide for the taking over, In
the public interest, of the manage-
ment of the sick textile undertakings
pendng hationalisation of such under-
takings, for the expeditious rehabilita-
ton of such undertakings so that such
rehabilitation may subserve the inter-
ests of the general public by the
augmentation of the production and
distribution, at feir prices, of cheaper
varieties of cloth and for matters con-

*Pubimhed in Gazette
dateq 14-12-73

nected therewith or incidental thereto

of India Extraordmary, Part II, section 2,

{Introduced with the recommendation of the Premdent:



